FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR XRBIA NORTH
HINJEWADI DEVELOPERS PRIVATE LIMITED OPERATING IN REAL ESTATE
AND CONSTRUCTION ACTIVITIES HAVING ASSET AT PARANDWADI, ROAD,
HINJEWADI, BEBADOHAL, MAHARASHTRA 410506
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL.

RELEVANT PARTICULARS

1.

Name of the corporate debtor along
with PAN & CIN/ LLP No.

XRBIA North Hinjewadi
Developers Private Limited
CIN No: U45200PN2006PTC128984

Address of the registered office

Mantri House, 1st Floor, 929, F.C.
Road, Pune, Maharashtra, India,
411004

URL of website

NA

Details of place where majority of fixed
assets are located

Parandwadi, Road, Hinjewadi,
Bebadohal, Maharashtra 410506

Installed capacity of main products/
services

NA

Quantity and value of main products/
services sold in last financial year

Unsold inventory of residential flats at
Project Xrbia River Front.

Number of employees/ workmen

0

Further details including last available
financial statements (with schedules) of
two years, lists of creditors are
available at URL:

Can be sought by writing an email to
the RP at. xrbianorth.ibc(@gmail.com

Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at URL:

Details can be sought by writing an
email to: xrbianorth.ibc@gmail.com

10.

Last date for receipt of expression of
interest

04" April, 202544* Marech; 2025

11.

Date of issue of provisional list of
prospective resolution applicants

14" April, 2025-24% Mareh, 2025

12.

Last date for submission of objections
to provisional list

19" April, 2025-29% Mareh; 2025

13.

Date of issue of final list of prospective
resolution applicants

24" April, 20253 Aprik2025

14.

Date of issue of information
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

29" April, 2025-08% April. 2025

15.

Last date for submission of resolution
plans

29'h May, 2025-08* Ma2025




16.

Process email id to submit Expression

xrbianorth.ibc@gmail.com
of Interest

Sanjay Jeswani

Resolution Professional,

XRBIA North Hinjewadi Developers Private Limited,
Reg. No: IBBI/IPA-001/1P-P-02891/2024-2025/14432,
Email: xrbianorth.ibc@gmail.com

Address: Level 15, Dev Corpora, Eastern Express Hwy,
Thane West, Mumbai, Maharashtra 400601

AFA Validity: 30th June, 2025.

Date: 15" March, 2025
Place: Mumbai
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WWW.FINANCIALEXPRESS.COM SUNDAY, MARCH 16, 2025

FE SUNDAY

- Pune Wast Zonal Office ;
P u n E- U rban Cu_ﬂ p Ba n k Ltd | P u ne . l?ti![ 2l ﬂ'l_:[‘.l ( 13 nara Bank (et . anamangal’, 15t Floor, Oid Mumbai-Pune Highway,
: n : F A =paid 4o . i L - e s = Above Bank of Maharashtra, Pimpri Branch, Pimpri,
; Head Office : 24, Lombar building, Kasba Peth, Pune 411011 | rees SMIMEI wiee Pune-111 018. Ph, : 020-2733 5341
u, = L : Wanted Premises for Branches & ATMs
g S_a_l_g_c_um_g_uc“p_nﬂn_ﬂ_c.e E':'_E E_ElE__D_f |mm_ﬂ_\r_ah|e_P ro p_E_r_ty _ __Elrclu D!ﬁ:!. EﬁﬂuraFMmmiilrall_ﬂn Eq-_n:tlg_n : FET90 (Part), —
] . z ) Shivaji Maharaj Road, Near Mangala TalkiesShivaji Nagar, Pune — 411005, Bank of Maharashtra, a leading MNationalised Bank requires suitable
Q Auction Sale Notice of Sale Of Inmovable Assets Under the Securitization And Reconstruction of Financial Ph: 020 25530622, 25571000 (Ext. 232)E- Mail ID: pecopne@canarabank.com pramises preferably on Ground Floor with ample parking space for the
(7)) L Azgats and Enforcement Of Sacurity Interest Act 2002, Read With The Proviso to Rule B{6) of the Security following Branches & ATMs -
] 3 Interest (Enforcement) Rule 2002. VEHICLE FOR SALE 9 _
2 'é: {Here in after referred to as the act) Sr.Mo.| Branch | Carpet Area
Molica is hara by glvan Lo the publicin genaral and to the Bafrower(3) and Guaranton ) and modgagers i paricular -] r]' . 1. MNavi Sangavi Branch I 1400 - 1500 Sa. FL
% - that the under mentioned immovable property mortgaged to the secured creditor which is in the possession of Hn‘:' Vehicle Detalls Avrallabie at g F..ETE' 5.ga.u.|':|-5"ar Branch "I:?"EI'U' 'léﬂ‘ﬂ-:jl-FL_
o E Autharised Officer, Pune Urban Co-op. Bank Lid. Pune, under the rule no. B and 9 of the Securitization And Marutl Suzukl Ciaz Delta |Canara Bank Circle Office. Pune < P g el ' : 9
c Reconstruction of Financial Assels and Enforcament OFf Security Interast Act 2002 within the meaning of sac, 13{12) 1. G 1ot ; 7R ! : i Kasarwadi Branch | 1700 - 1800 Sq. Fi.
1] E of the Act, will be sold on "As i Where", “As is Whal 8" and "Whatever there is" and withoul recourse basis® On ), SEQ Do METE | PhiETea TS Tha proposed premises should ba exclusively on ground floor and good
5 16/04/2025 for tha recovery of Rs. 1,52,30,255(- (Rs One Grore Fifty Two Lakh Thirty Thousand Two Hundred | PH 8072 i : L&
- = Fifty Five Only) As on 28/02/2025 aleng with future interest/ other charges due to the Pune Urban Co-op. Bank Lid The vehicle is available for inspection on working days from 17.03.2025 frontage on leass rent basis for opening/shifting of ATM. The interested
omm v Puna, Markel yvard Branch from Borrowens] and Guarantar{s) and morigagars. to 21.03.2025 between 11.00 AM to 05.00 PM at aur Office mentioned parties! parsons should submit their offars on the Bank's prescribed formats

: E Mt sl it HndGhamnmr[ﬁ}amfﬁ-lnﬂﬂ&gemﬁtmm v it above. Interested buyers are requested o quote their Offer for the af “Technical Bid" and "Commercial Bid" raspectively in two separate

Z Name and Address of the o ‘iml:"’glt Description of H:Ef'” E H'_"Ll':m""" : vehicle in the prescribed tender form (closed envelope) only. The sealed envelopes super-scribing “Technical Bid"/"Commercial Bid”

: RIRRS AT | ST Propeity oo | BidAmount | F i vl ol e A s whises is SoR IR, respeciively on 15/03{2025 to 20103/2025 in the office of Zonal office Pune
ey o Shri. Rudran 1,52,30,255/- 'ﬂ'l: el i ra_nd hpa:r"?lﬂ;;;“d 86,16,000/- | B8,61,600/- The necessary application forms may be downloaded from the Bank's Wost, = The-Dy--Lonal Manngar, Sari-ch Mativdaiieg, Fute Tiest
e Rajaram Deshmukh :Iﬂrlr;:E'ulrr:Eﬁma:negd Eaulﬁ::lmt Dil‘jq-é‘liqﬁ Website-http://www.canarabank.comi/tenders, Last date for Zonal office: “Janmangal” 1st floor, Old Mumbai-Pune Highway,
sh-::n'.-'.-ﬁ 'l:m block plan with constructed submission of Offer document is 29.03.2025 up to 5.00 P.M. Above Bank of Maharashira = 411018 Tel : { 020-2733 53335). These

E‘ area 46.75 50, meters, on ground floor Sdi- formats can be oblained in person from above office during
and 50 sq. meters, on first flcor, Lotal Place : Pune, Assistant General Manager, office hours and also can be downloaded from Bank’s website

! adm. above 96.75 3,-_] milrs Ll'i.‘:i:ll'ir'-'._.] Date : 15/03/2025 FI.IHE Circle 3 -

,f! Pru[ll.ﬂ'ft}' Nn4ﬁ-":i.({]|-:j Nﬁ:ﬁﬂﬁ of L" www.bankofmaharashtra.in under "Tender”™ seaciion along
ward, Lonavala, forming part of kand with this tender advertisemenl The Bank reserves the night to
admeasuring 2072 sq.mtrs. bearing. cancal / rejact any offer without assigning the reason theraol. No brokerage
(part), ' ward, In the Maval Taluka . ﬁﬁﬂgﬁ EF’ET Karad Phone no. 02164-226510 W paid. . mplate and delayved proposats wi nu- ) sidarad.
Registration District at Pune Bank of Baroda E-Mail: karad@bankofbaroda.com. For further details contact us al gad_pwz@mahabank.co.in

Sr.No. | Particulars Information SYMBOLIC POSSESSION NOTICE b i Lo MR I ethiane
| Date and time of aschon 16042025 at! PA Whereas, the undersigned being the Authorsed Officer of the
2 | Eamest Money Deposi 10 00% Bank of Baroda under the Securfization and Reconstruction of
3 | Last date of submission of bids Cnoor before 15/04/2025 before 5.00 pm Financ: ..ﬁ.ssats ARC- Eofomament of Sacurly Imqmm L=ancAd) ﬁ.m
a | D“t T e e | 15/042025 (Betwesn 11.00AM 1o 5.00 PM) 2002 and in exercise of powers conferred under Section 13(12) read with
r,—j I|I=. ;n mr;me nr mlln:[uuern ion of property 2B ; R ] Rule 3 of Security Interest (Enforcement) Rules, 2002, issued a FORM G
i 1 LRl e LS K .“:E e ol &) |1 1 i
5 | Place of auction and contact no- M';TEMQE,”MEE ? .1355254322'1;:?95?;;}2;%5 TER Mrs. Sujata Pandurang Molawade & Mr. Pandurang Baburao OPERATING IN REAL ESTATE AND CONSTRUCTION ACTIVITIES HAVING ASSET
. ; . Molawade repay the amount mentionsd in the MNofice: being AT PARANDWADI, ROAD, HINJEWAD], BEBADOHAL, MAHARASHTRA 410508
Detailed terms and conditions of sale are available on Pune Urban co op Bank's Website Rs. 13,30,304 /- (Rupees Thirteen Lakh Thirty Thousand Three e Lo e o e
{www.puneurbanbank.in) S/ Hundred Four Only) + further interest thereon + other charges within RELEVANT PARTICULARS
Bl Pune Authorized Officer 60 days from the date of receipt of the said notice. _ |1 | Weme of the comorate debtor | XRBIA Merth Hinjevad] Developers Private Limited
i a Borrower having falled to repay tha amount, notice [2 hereby given to along with PAN & CIN/ LLP Mo, | CIN Nec L4S200PNZ00EPTCL2R084
Date :- 15.03.2025 Pune Urban Co-op. Bank Ltd. Pune The B h failed haraby gi " 4 . | CIN Mo 1200687125098
the Borrower and the public in general that the undersignad has taken 2. | Andress of tha registared office :aqu_rl I-!?EEE.IH. Fl;q:;?;jl. F.C. Road, Puna,
: : Symbolic Possession of the properly described herein below in e L oy e
i s T T e Recovery Section, Regional Office, Pune 1, : | 3, | URL of wobsite hiA
{}'}1:![!‘-[ db Canara “"I"!‘.@ Premium Point Building, 4th Floor, Jangli Maharaj Road, exercise of powers conferred on himher under Sub Sectlon (4) of Section [ .| Defalls of place where majority | Pasandwady, Road, Hingwadl, Sebedaohal,
Ir Tt E"'"’-’"“I Opp. Madern High School, Shivaji Nagar, Pune 411005 13 of the said Act read with Rule 8 of the Security Interest (Enforcement) ! af fined assets are focaled | Maharashira 410506
Email : recropune@ecanarabank.com, Landline: 020 25512118 Rules, 20020on this 15" day of March of the year 2025, [ | Ly o e, A
Branch : Pimple Saudagar The Borrower in particular and the public in genaral is hereby cautioned (6. | Cuartity aned walue of mmn [ Unsoi imeentory of resicental flats at Project
Nolice lar siiniaing e Hibk ot vad tie det Secti 13 (8) of the S Hisati d nol to deal with tha proparty and any dealings with the property will ba products/ services soi in last Kbl Rives Frort.
o A . F',’ i bl ":; ﬁ[ﬁ e ';” ”'; b “:'“{ i \ Y :;::j“ i subject 1o the charge of Bank of Bareda for an amount of _ :-:I:;;';'E:i‘.;ﬁ.rﬁ- s
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 Rs. 13,30,304 /- (Rupees Thirteen Lakh Thirty Thousand Three | ||| Comoardemployos worsmen (0
hereinafter referred to as “the Act”) | B.. | Further detaits inchiding, last Can b 2oigdivl By willing an el 1o
( . S L TRAGRLE I Aol B ) Hundred Four Only) + further interest thereon + other charges | mailatle financial statements the RP at. arbdanceth, ibeSgmad cam
Ref. Mo, REC/ON/ROPUNE-VANIL/M5350/742/1502/24-25 Dated: 15/02/2025 The Borrower's attention is invited to sub-section (8) of Section 13 in :'H:h Erﬂj'-‘ﬂulf'il_':'”'#':' !-}95"5
Regd. Post with Ack. Due respect oftime available to redeam the secured assets. s ik St
To Description of the Immaovable Property | B, Ehghuli‘q.- far reseiUtion BpplicRnts | Detais aan be SouEht by writing &n ernail to:
Tha Barrowar/Guarantors/Mortgagor: All that piece & parcel of property situated at Flat No.2, Znd Floor, :.l:.::-ln-.m :;m-.|1q.-. Lf;?ljllﬂl.l.rlf Eflhp grinararthibo@gmall.com
1. Mr. ANIL GOPAL SWAMY, Seclor 17 And 19 D 31 Spine Road, New Savali Housing Society, Chikhali, Suyog Sankul, Milkat No. G. A 558 of 5. No. 169/6/1, Agashiv Nagar, e T
Pune-411062 Malkapur, Taluka Karad, Dist, Salara Maharashtra Pin-415124 | l:lf."'ltlc'l'.E.-'El ST T ' |
T iy Area; V80 2q.Fl Boundaries As Below 1) East: Road, 2) West: (11 | Dale of 55ue of provisional 0o | 1400 April, 2025 24 Maareh2ore
2. Mrs. SAVITAANIL SWAMY, Kazale Chawl Opp Vithai Temple,, Bopkhel, Pune Cme., Pune-4110231 ; a
_ _ ) ) Property of Shri Kadam 3) South : Praperty of Kachare, 4) North: || prospective reschulion apphcants | : .
The undersignad being the Authorized Officer of Canara Bank, Pimple Saudagar Branch (hersinafter Property of Shri Kakade 112, | Last date for subrmission of 19t April, 2025 Soekrharen-2025-
referred to as “the secured creditor™), appointed under the Act do hereby issue this notice under Section 13(8) (Mr. Sunil Kumar) BN E:;";',r;::ﬁ &';’,'fg,’:j;l L'f-l [ April, 2055 Sri-Aori-Sass
ofthe Act read with Rule B[G6)of the SARFAESI Rules, to vouall az under: Date: 15/03/2025 Chief Manager & Authorized Officer " E.-.:eu&g:'.ige_rezni.-iz_lm appicants | ——
. _ ) : % 1| Dt of Tes0e o T Hth ; S 2h ORI
As you all are aware that the secured creditor had issued the Demand Notice under Section 13{2) of tha Act on Place: Karad Bank of Baroda, Karad Main Branch SR, St | T
0211212024 (date of Demand MNotice), to the borrower/firm Mr. Anll Gopal Swamy & Mrs. Savita Anll Swamy and regquest fof resalidion plans
(Co-Borrower), demanding to pay an amount of Rs. 3,54, 780.47 (Rupees Three Lakhs Fifty-Four ::_f' :E‘:ﬁf““ i
Thousand Seven Hundred Eighty and Paisa Forty-Seven Only) and interest stated thereon within 60 days Registered Office - ‘Cosmos Tower', 115, | Last date for submession of | 20th May, 2025 ftr ioy—Paee
from the date of receipt of the said notice A COSMOS CO-OP. BANK LTD. Plot Mo, & IG5 Colony, University Road | __|resolutionptans I -
: ! " . 3 "' Rl wininn Fohwier Bark) Ganeshkhind, Shivajinagar, Pune - {7 16, | Process email id 1o submilf sriiangri b ibcEEmail.com
Sincea, the Borowers [ Firm, the maortgagors and the Guarantor (above mentioned names) having falled to Pl Ly Phone : 020-67085308/87085311 | Exprassion of Interast
repay the amount mentioned in the above said demand nolices, the Authorized Officer under Section 13(4) of ; : : n Date: 15th Match, 2025 S/~
the Act had taken symbolic/Physical possession of the secured assets described in the Possession Nofice POSSESSION NOTICE (Under Ruls-3(1)) Fheosi emte Swximr Iyt {Beasiriion Enfeioes) '
; : : : : - p Whereas: the undersigned being appointed as the Authorised officer of ARBIA Narth Hinjswadi Devslopars Privets Linited,
dated 13/02/2025. Further, the said symbolic! Physical possession nofice was duly published in LOKSATTA I g g.app i Reg. No: IBBL/IPA-DOL/IP-P-02851/2024-2025,/ 14432,
{Hﬂmﬂ Dr newspaper i“ !DEEH |EIHQUE-|QE.':I Elﬁd FINANEIAL E.H PHE ss {NBI‘I’HE‘. D.f EngIJSh NEWEﬂaﬂ‘ETE] T'hﬂ CU‘E“'IUE- Gu—ﬂp&raiwe E‘El.rlk L1.l:|. wrvder lh'E' SHEUI’I“S—R“QH ..':ll‘ld - | ovel 15 n'E-I'I'::EiI: ﬂ'ﬂag:ftt:-hcglmﬂﬂ.::m
: H -1 3 4 resRs L] ] L] r siorn ess ¥
newspapers en 15.02.2025 (Date of publication) Recanstruction of Flﬂﬁﬂulﬂt-‘:'-E-E-E-'.lErﬂﬂd E.nfmrcemenl of Security Interest el mr:::‘: Mahmm:’& 4I:I:]'51]!;.
To comply with the provisions of SARFAESI Act, 2002 read with Rule 8(8) of SARFAESI Rules, you all are Act, 2002 (Act 34 of 2002) and in exercise of powers conferred under AFA Valldity: 30th June, 2025,

Saection 13(12) read with rule 3 of the Sacurity Interest (Enforcement)
Rules, 2002, The Authorised Officer of The Cosmaos Co-Operative Bank

hereby given alastand final opporunity to redeem and reclaim the secured assets, which are in possession of
the secured credilor within 30 days from the receipt of this nolice, by discharging the liability of

Rs.3,54,780.47 (Rupees Three Lakhs Fifty Four Thousand Seven Hundred Eighty And Paisa Forty it Eabed e dannt aolice et A Aeay i Yoy ok e Hd
Seven Only) plus subsequent interest, costs and expenses in full failing which the salefauction notice Act, calling upen the Borrower — Mis. Sinhgad Technical Education
under the Act will be published in the newspaper specifying one of the following modes mentioned below, to sal| Society, Address: 19/15, Erandwane, Khilare Marg, Off. Karve Road,
the secured asseals: Pune - 411004, to repay the amount mentioned in the said demand = Fe——_— Mavi Peth Branch : "Yogchandra’, FiP- 720115,
i. By obtaining quotations from the persens dealing with similar secured assets or otherwise interested in notice being ¥ 76,35,02,384.07 (T Seventy Six Crores Thirty Five BE B pank of Maharashira 104, Nawi Peth, L B 5 Marg, Pune 211030
: Lakhs Tweo Thousand Three Hundred Eighty Four and Palse Seven o siigpsing F0 1030 JANS2AE 0N K14,
buying assets; or Srivh 5 Firther Gi i A s g S Email: bom102@mahabank.co.in

3 . i fr e n f + FuU ar interes : C EIEEE wWItnen S Arrm 2 O3aila o
i By mwn.ng 1end§m um thef.!-ub!l-::. or resstoMthe s riotine POSSESSION NOTICE [Appendix IV under the Act-Rule-8{1)]
Il By halding public auction including through e-auction moda; or " : ) o
v, By privale lrealy. The Borrower has failed to repay the entire amount, notice is hereby WHEREAS, the undersigned being the Authorized Officer of the Bank of
A Section 13(8) of the Act R i T s Biheire il et 1 given to the Borrowar, Guarantor, Morigagor & the public in general that Maharashtra under the Securitization and Reconstruction of Financial

EJJE‘_EF ; ! It:;r'l ; (8) ? ? N e ST Enf'l _;_a D:? :em ;.S:f:tl'e 3 i 1hE al'l‘_p't i ; e : i the undersigned has taken Constructive possession of the property Assets and Enforcament of Security Interest Act, 2002, and in exercisa of

ublication of sale notice in Newspapers, failing whic r Right to redeem the maortgaged property as per - - i
F e g yourtig L il el S described herein below on 15.03.2025 in exercise of powers conferred the powers conferred under Sub-Section {12) of Section 13 read with

=ection 13{8) of the Act shall stand extinguished
This is withowt prejudice to any other nghts available to the secured creditor under the subject Act/ or any other

Rula 3 of the Security Interest (Enforcement) Rule, 2002, issued a

on himunder Saction 13(4) of the said Act read with rule 8 of the Sacurit
(4) . y Demand Motice dated 02.07.2024 calling upan the Borrower

interest Enforcamant Rules, 2002,

law inforce Hindustan Abhikaran through ifs Proprietor Mrs. Bhagyashree
Borrower, Guarantor, Mortgagor in parlicular and the publicin general is Abhay Pahade to repay the amount mentiched in the Notice baing

Thanking You, hereby cautioned not to deal with the property described herein below Rs.1,30,94,907 84 (Rupees One Crore Thirty Lakh Ninety Four

Authorised officer, Canara Bank and any dealings with the property will be subject to the charge The Thousand Mine Hundred Seven Paise Eighty Four Only} plus
Cosmos Co-Operative Bank Lid,, for an amount  76,35,02,384.07 (¢ unapplied interest thereon as mentioned in the demand notice
Seventy Six Crores Thirty Five Lakhs Two Thousand Three within 60 days from the date of the said Nalice

#H 3ITE TETITe Zonal Office, "Jeevan Tara’", LIC Building, - The Borrowers having failed to repay the amount, notice is hereby given
Bank of Maharashtra Opp. Collector Office, Satara - 415 001, Ph (02162) 239493 Hyndig Elguty Foursnd Paies Sevien Oolrl ¥ Fiaiher intemet, to the Bamrower and the public in general that the undersigned has taken

1w T E-mail: cmmarc_sal@mahabank.co.in; charges thereon.

| arrive at a conclusion not an assumption.

Inform your opinion detailed analysis.

Physical Possession of the property described herain below in

oiw witan_go das recovery sati@mahabank.coin The borower’s attention is invited to provisions of sub-section (B) of exercise of powers conferred on him under sub section {4) of section 13
POSSESSION NOTICE (Appendix IV under the Act — rule- 8{1)] section 13 of the Act, in respect of time available, to redeem the secured of Act read with Rule B of the Security Interest Enforcement Rules, 2002
: assels. on this 12" Day of March of the year, 2025.
Whereas the unqersigne_d bei!'lg Authorized Officer of the Bank r.:rf_ Maharashtra under the Secuntizabion Description of the Immovable Property The E-l:-rrw.-'t_'rs in particutar and the F‘u!:ltici_n ger:-l._ara! iz hereby cal.rti-:_nned
and Reconstruction of Financial Assats and Enforcament of Sacurity Interest Act - 2002 and in exercizse af o e not to deal with the properties and any dealings with the properties will ba
powers conferred under Section 13({12) read with rule 3 of Security Interest {Enforcement) Rules, 2002 issued All the piece & parcel of the land bearing its Final Pict No.15 and bearing subject to the charge of the Bank of Maharashtra, Navi Peth Branch
Demand MNotice dated as mentioned below calling upon the following Borrowers to repay the amount CTS Neo. 19 and situated at Erandawne, Pune within the limits of PMC far an amount mentioned hereinahove.
mentionad in schedule along with further interest and charges within 60 days from the date of the sakd Motice. and within the limits of Registration Dist. Pune Sub-Dist, Tah, Haveli total The Borrower's attention is invited to provisions of sub-section (8)
The Borrowers having failed to repay the amount, Notice is hereby given to the Borrowers and the Public in admeasuring about 8782 sg. mirs. Le. 73000 sq. fis. out of which an area of section 13 of the Act, in respect of time available, to redeem the
general that the undersigned has taken 5'!'“"?“!5'3 Possession of the properies descnbed herein balow in admeasuring aboul 5447 sq. mirs, having bean resarvad for Primary secured assets.
E-.:u:t:qmse: nrpm-.r&r_scnnmrmd on him undar Section 13{4}aﬂh; s.asl:i.-_!'.:tmad with rule B_nf_lhﬂ gaid rules on the School and an area admeasuring about 1335 sq. mirs, having been This notica is also being publishad in vernacular, The English version
dates mentioned in the schedule he_reunde r. The Eqmwer‘r’ i ;Lartl-::ular_and the F‘uhEIF ingeneral are hereby resarvad lor Play Ground and said Plot of land togathar with the building shall be final il any question of interpretation arisas,
cautioned not to deal with the proparties and any dealings with the propertias will ba subjact to the charge of the A : : : .
Bank of Maharashtra for outstanding amount and further interest and expanses therean mentioned in the e ey Elhllr.'lg of Lower basamani, Upper basement, Ground Floas, and The details of the properties mcrrtgn?&d to the Bank and taken
schedule below. The Borrower s attention is invited to provisions of sub section (8) of section 13 of the actin uppar eight floors having _tmal bu.||1-L:[_1 arga aﬂmeaguflnq about 117010 possassion by the Bank are as follows :
respect of ime avallable, to redesm the secured assets, &0, fis. (10870 sg. mirs, ) situated in two wings inclueding parking area and
This notice is also being published in vernacular. The English version shall be final if any question of logathar with all other eonstruction being made and 1o be made hereafter E'hDF_: Nt E_'& 3 Gmunq Figar & SE_WE_ R N 4, Tet F_]mr' riot o,
interpretation arises, and together with all rights, title, interest, benafits and enjoyment 2689/16, Beside Bhandari Hotel & Nirmittee Showroom, Singhad Road,
=y T IDate of Demand presantly available and to be made available in the zaid property and It is Qaziawadl, Parvati. Pune-411030, adm-.agsunng 31.83 =q. rrttrs. S par
Sr. Branch / Name & _ ] Notice bounded as under- On or towards East : Internal & mitr. wide Road., city survey record (property card) + additional area admeasuring 88.34
No: Py i, e Outstanding Amount in Rs. e On or towards Wast : Remaining part of F.P. No. 15, On or towards Sq. mirs. Total area 120.17 Sq. mirs. Situated at village Parvati, Taluka
of Possession North : Road.. On or towards South : Road and River, __P”“&CE?'__D'SL Pune.
1 |Branch : Karad Rs. 12.19,587/- (Amount in words - 04/01/2025 (Dwnied by Sinhgad Technical Education Society) - -
Borrower : - Mr. Pravisht Hanmant |Rupees Twelve Lakhs Nineteen Date : 12/03/2025 Authorized Officer & Chief Manager,
Patil & Mrs. Meena Hanmant Patil | Thousand Five Hundred Eighty-Seven| 12/03/2025 Date : 15.03.2025 Asst. General Manager & Authorised Officer Place: Pune Bank of Maharashtra
only) plus further interest &t applicable rates Place : Puno The Cosmos Co-Dperative Bank Lid.
plus costs, charges and expenses et

The details of the Immovable properties mortgaged to the Bank and taken possession by the
Bank are as follows: Registered Morlgage of All that pieces and parcel of land and propery
consisting of Flat No. 202, 1st Floor, “Saidarshan Residency”. admeasuring super built up area 680
Sq. FL ie. B3.19 Sq., Mirs, along with terrace, Grampanchayat Milkat No. 1203/4, constructed on
Survey No. 705, Plot No, 20, Near Ananad Masale, Jijamata Nagar, on Biroba Panad Road, Karad-
Chiplun Road, At Post Warunji, Tal Karad, Dist Satara, PIN — 415 124, Plot Bounded by : On or
Towards North:— By 30 Ft Wide Road, On or Towards South— By Property of Plol No 15, On or
Towards East— By Remaining Property of Same Plot, On or Towards West- By Property of Survay
Mo 708, Flat Bounded by : On or Towards North— Common Slaircase, passage & residential lat No.
201, On or Towards South- By Remaining space and Proparty of Plot No 19, On or Towards East-
By open space within Plet T after that 30 Fi. wide road, On or Towards West- By Beamaining open
spaca,, Total Flal super Bulldup Area 1 63.19 5q. ML

CERSAlAsselID: 200077701548,

Branch : Shenoli Rs. 8,87,576/- {In words: - Rupees Eight - ——
: Borrower : - Shri. Popat Shrirang |Lakhs Eighty-Seven Thuu:an:l F?'ura- NG L ey
Patil, & Shri. Dilip Shrirang Patil Hundred Seventy-Six only) plus further| 12/03/2025
Guarantors: - Sou. Jaymala Pravin |interesi at applicable rates plus cost,
Patil, Sou. Dropada Pravin Patil, charges and expenses efc
Shri. Ajay Sopan Jagtap and Shri.
Vikas Mahadev Kanase
The details of the Immovable properties mortgaged to the Bank and taken possession by the
Bank are as follows: Mortgage of all those pieces and parcels of land and property with construction
& Fixtures there being & laying at Shenoli, Tal. Rarad, Dist. Satarad 15108, Survey /Gat No. 28, Milkat
No. 1007, admeasuring 237.9 5g. Mirf 715,82 sq. it [owner Popat Shrrang Fatil & Dilip Shrirang Fafil)
Bounded as-0On or Towards North: - Water Stream, On or Towards South: - Grampanchayat road,
On or Towards East: —property of Shri Potdar, Onor Towards West: — property of Hindurac Baburao

The Indian Express.
For the Indian Intelligent.

Kanase
Date: 11/03/2025, 12/03/2025, Chief Manager & Authorised Officer, financialexpress. com
Place: Satara Bank of Maharashtra, Satara Zone
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